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THE \UNISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI JAGANATH RAO): <a) and (b). 
The programme for the bye-election in 13-
Bihspur Parliamentary Constituency in 
Madhya Pradesh in wbicb the v.caney 
occurred on the 17th September, 1970, by 
tbe deaih of Shri Amar Singh Saigal, M. P. 
is beiDI worked out in consultation with tbe 
Chief Electoral Officer of the State, 

"Social Welrare Scbeme ror Cbandigarh 

2099. SHRI SHRI CHAND GOYAL 
Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) the social welfare schemes proposed 
for tbe Union Territory of Cbandigarh for 
the current year; and 

(bl the progress made for tbe imple­
menta tion of tbe schemes ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI JAGANATH RAO): (a) and (b). 
-rbe Proposal for extending Old Age Pension 
Scheme of erstwhile Punjab Slate to cover 
Old and destitute persons residing in the 
Union Territory of Cbaodigarh is under 
consideration, 

Deputation or stall' ror checking purposes iu 
Foreign Traffic Ar.rouDt. Office at Delhi 

aDd Traffic Accounts Office, Ajmer 

2100. SHRIMATI SUSEELA GOPALAN: 
Will tbe Minister of RAILWAYS be pleased 
to state : 

(a) tbe total number of the staff deputed 
in the year 1968 for the checking of the 
Mechanised Prepared Abstracts in the 
Foreign Traffic Accounts Office of the 
Western Railway. Delbi and tbe Traffic 
Accounts Office at Ajmer in case of Local 
Traffic ; 

(b) whether some worle increased in lhaI 
s.ub·section of the Foreign Traffic Accounts 
Office after February, 1969 ; 

(c) if 10, the item. of worle increased 
and the extra staff provided to tbat sub-
section to cope with the increased work; 
and 

(d) if no extra staff has been provided, 
the reasc.ns therefor and the steps taleen by 
Government to provide extra staff to cope 
"ith tbe increased work? 

THE MINISTER OF RAILWAYS 
(SHRI NAND A) : (a) 

Delhi Office .. 9 Clerk •. 

Ajrner OIIice 4 Clerks. 

(b) No. 

(c) and (d). Do not arise. 
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